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CENTRAL ADMINISTRATIVE TR I=UNAL

CALCUTTA BENCH

“No. TR 43 of 97 Date of order : 9.2.98
“(CO0 10406~/85)

Present : Hon'Wmle Mr.Justice SiN.(allick, Vice=Chaim an

Hon'ble Mr,S5.0asgupta, Administrative Member

Be S, PMUNSHI

VS

AIR FORC

This Transfered Asplication Ne.43 of 97 aris~g out of
. CO0 10406—m/85 which has Been raceived from the Hish Court, Calcutta
on transfer, In the Writ Petition the petitioner describes himself
as a Permanent Commissioned Officer (Flying Branch) in the Indian
Air Force and has sousht for certain reliefs against the Union ef

India regpondent No,1, Chief of Air Staff, Air Headquarters, B8V,

Ney Delhi as respondent Ne,.2 ané others. This Tribunal has n3 juris-
diction to éntertain 'such aemlicatisn, Accordingly the application
aleng with the records are transmitted mack to the Hon'ble Migh

/
Court, Calcutta forthuith by the Registry by 5 special messanaer.
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